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Property Returns
1374. Shri Shree Narayan Das: W ill 

the Minister of Home Affairs be
pleased to state:

(a ) whether after the issue o f 
instructions under the Central Civil 
Services (Conduct) Rules regarding 
property returns the scrutiny of 
such returns have revealed any cases 
of failure o f proper returns or any 
other matters which required investi­
gations by Governm ent;

(b ) the nature of such failure and 
action taken by Governm ent ;

(c )  whether the results of scrutiny 
made from  time to time are available; 
and

(d ) the present manner and method 
of inquiry of such returns?

The Minister o f State tn the 
Ministry of Hotne Affairs (Shri 
D atar): (a ), (b ) and (c ) The intor- 
mation is not readily available. It 
will be collected and laid on the Table 
o f the House.

(d ) These returns are scrutinised 
annually by the authority specified 
on that behalf, who is generally the 
Head of the office, the Head of the 
Department, or the Administrative 
Ministry, as the case may be.

Co-operative Labour Canteen at 
Andamans

1375. Dr. R a in  Subhag Singh: W ill 
the Minister o f H om e Affairs be 
pleased to state:

(a) whether it is a fact that a 
Cooperative Labour Canteen run by 
the Marine Labour Union o f A nda­
mans was recently closed; and

(b ) if so, the causes thereof?
The Deputy Minister o f  H om e 

Affairs (Shrimati A lv a ): (a) Yes, Sir.
(b ) The Canteen which was housed 

in a Governm ent building was used 
for  political discussions even during 
working hours. W arning notices to 
stop this practice w ere ignored and 
tae Adm inistration had, therefore, to 
take over the building to put an end 
to this nuisance.

Expenditure on Educational Institu­
tions In Orissa

1376. Shri Sanganna: W ill the
Minister o f  Education and Scientific 
Research be pleased to state:

(a ) whether any expenditure on 
Educational Institutions which have 
come into existence in the course o f 
the First Five Year Plan has been 
taken as> committed expenditure 
durine the Second Five Year Plan so 
far as the State of Orissa is concerned;

(b ) if so, the names of such insti­
tutions; and

<c) the reasons therefor?
The Minister o f  State in the M inis­

try o f Education and Scientific 
Research (Dr. K. L. Shrim ali): (a)
to (c )  . The requ isite  inform ation 
ha? been called for from  the G ov­
ernment o f Orissa.
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